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of Business in Lok Sabha, I am directed to enclose the Payment and Settlement Systems 

Bill, 2007, as passed by Lok Sabha at its sitting held on 26th November, 2007." 

(II) 

"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct of 

Business in Lok Sabha, I am directed to enclose the National Capital Territory of 

Delhi Laws (Special Provisions) Bill, 2007, as passed by Lok Sabha at its sitting held on 

the 27th November, 2007." 

(III) 

"In accordance with the provisions of rule 96 of the Rules of Procedure and Conduct 

of Business in Lok Sabha, I am directed to enclose the Payment of Bonus (Amendment) 

Bill, 2007, as passed by Lok Sabha at its sitting held on the 27th November, 2007." 

Sir, I lay a copy each of the Bills on the Table. 

__________ 

REPORTS OF COMMITTEE ON PUBLIC UNDERTAKINGS 

SHRI AJAY MAROO (Jharkhand): Sir, I lay on the Table a copy each (in English and 

Hindi) of the following Reports of the Committee on Public Undertakings:— 

(a) Twenty-first Report on Airports Authority of India-Review of Infrastructure and 

Operational Facilities; and 

(b) Twenty-second Report on Action Taken by the Government on the recommendations 

contained in the Fifteenth Report of COPU (Fourteenth Lok Sabha) on Coal India 

Limited. 

__________ 

STATEMENT BY MINISTER 

Status of Implementation of the Recommendations contained in the eighty-first 
Report of Department-related Parliamentary Standing Committee on Commerce 

THE MINISTER OF STATE IN THE DEPARTMENT OF INDUSTRIAL POLICY AND 

PROMOTION, MINISTRY OF COMMERCE AND INDUSTRY (SHRI ASHWANI KUMAR): 

Sir, I beg to lay a statement regarding status of implementation of recommendations contained 

in the Eighty-first Report of the Department-related Parliamentary Standing Committee on 

Commerce. 

MR. DEPUTY CHAIRMAN: Zero Hour. Shri Harendra Singh Malik. (Interruptions). 

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, regarding the sufferings of Tamils in Malaysia... 

(Interruptions). 

�� ह��6" %� ��� ��7%  (ह$��	+	 ) : �ह $��	  �	 �	�-	 ह�/ �Dj� I) &�- � ��$�9/...(�	���)... 

MR. DEPUTY CHAIRMAN: That is under the consideration of the Chairman. 

(Interruptions). 

SHRI V. NARAYANASAMY (Puducherry): Sir, what about the notice...(/wterrupf/ons)... 
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MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, it has been given. (Interruptions) You 

know that. (Interruptions) It is under the consideration of the Chairman. (Interruptions) Mr. 

Narayanasamy, please cooperate. (Interruptions) It has been made clear that it will be 

taken up after consultation with the Ministry. (Interruptions) Nothing will go on record. 

(Interruptions) Nothing will go on record. (Interruptions) I request the hon. Members to 

cooperate (Interruptions) We do discuss all these issues in the Chamber and certain 

decisions are taken. This notice is under the consideration of the Chairman. The 

Chairman said that it would be discussed with the MEA and then it would come. Tomorrow 

it will be there. Shri Harendra Singh Malik. 

___________ 

MATTERS RAISED WITH PERMISSION OF CHAIR                                                        
Farmers' Agitation in Uttar Pradesh 
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 �� ���ह� ��/0%� (NA� ?��0 ) : ��, �" u� ह��T� �D �	� 5�ह  �$-� ��  �	. M) � I)�� 
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† ŚŲά ŀ¯  ŀΌ Ķˇ Ê Ńˇ ŚŲά ŀ¯  ŀΌ Ķˇ Ê Ńˇ ŚŲά ŀ¯  ŀΌ Ķˇ Ê Ńˇ ŚŲά ŀ¯  ŀΌ Ķˇ Ê Ńˇ""""ňά ¬ Ń  Ńƒ ¢ňά ¬ Ń  Ńƒ ¢ňά ¬ Ń  Ńƒ ¢ňά ¬ Ń  Ńƒ ¢ :" :" :" :"  śΉ  Ã ŗω ¢ øÃ ŗΌ  Ķƒ Ń΅ ĺΎ ¢ Śˆ ŗũά ¢  ŗ΅ ¤ ¡  śŷΓ ¢ Ñ₣ Ķˆ  ╒ őŵΈ ÑŹŴŷˆ  ̄  ŀŷΎ ŃΌ Ê Ńˇ ›Έ Þ Ńˆ
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† [ ] Transliteration of Urdu Script. 


